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O.A. No. 94j2005 
Date of order: 19.07.2006 

Mr. S. N. Trivedi, counsel for the applicant . 
f4r. N K Khandelwal 1 counsel for the· respondents. 

List the case on 11.09.2006 for admission. The interim 
order already issued shall continue till the next date. 

O.A. No. 94/2005 
.Date of order: 11.09.2006 

r4r. S .!\! Trivedi, counsei for the applicant.· 
Mr. N K Khandefwal 1 counsel for respondents. 

&. -( J K Kaushik) 
Judicial Member 

The learned counsel for the respondents. has submitted 

that the relief as sought for in this Original Application has 

been granted to the applicant vide order dated 17.07.2006 . .A. 

' copy of the same be taken on record. Therefore this O.A. has 

rendered infructuous. The learned counsel for the applicant 

also shares the issues and agrees with the same. 

In the result, nothing survives in this Original 

.Application and the same stands disposed of having become 

infructuous. However, there shall be no order as to costs. 

~ 
Administrative Member 

( J K Kaushik ) 
Judicial Member 
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